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INTRODUCTION

[, the Chairperson, Committee on Welfare of Other Backward Classes (2019-20)
having been authorised by the Committee to present the Report on their behalf, present this
First Report on ‘Measures undertaken to secure representation of OBCs in employment and

for their welfare in NHPC Ltd.” pertaining to the Ministry of Power.

2. The Committee took evidence of the representatives of the Ministry of Power and
NHPC on 09.09.2019 and 18.11.2019. The Committee wish to express their thanks to the
representatives of the Ministry of Power and NHPC Ltd. for appearing before the Committee
for evidence and furnishing the information desired by the Committee in connection with the

examination of the subject.

3. The Report was considered and adopted by the Committee at their sitting held on
9.12.2019.

4. The Committee place on record their appreciation for the valuable assistance rendered

to them by the officials of the Lok Sabha Secretariat attached to the Committee.

5. For facility of reference and convenience, the observations and recommendations of

the Committee have been printed in bold letters in Part-Il of the Report.

NEW DELHI; GANESH SINGH,
9" December, 2019 Chairperson,
18 Agrahayana, 1941 (Saka) Committee on Welfare of Other Backward Classes




CHAPTERI
PART I

Report

Introductory

1.1 NHPC Limited (Formerly known as National Hydroelectric Power Corporation
Ltd.), a Govt. of India Enterprise, was incorporated in the year 1975 with an authorized
share capital of ¥ 200 Crore and with an objective to plan, promote and organize an
integrated and efficient development of hydroelectric power in all aspects. Later on,
NHPC expanded its objectives to include development of power in all aspects through

conventional and non-conventional sources in India and abroad.

1.2 At present, NHPC is a Mini Ratna Category-l Enterprise of the Govt. of India
with an authorized share capital of ¥ 15,000 crore. The Company has promoted
subsidiaries/associate companies viz. Narmada Hydroelectric Development
Corporation (NHDC), Madhya Pradesh, Chenab Valley Power Projects Pvt. Ltd.
(CVPPP), Jammu & Kashmir, Loktak Downstream Hydroelectric Corporation Ltd.,
Manipur, Bundelkhand Saur Urja Ltd., Uttar Pradesh, National High Power Test
Laboratory (P) Ltd.

1.3 It has also been informed that on incorporation, NHPC took over the execution
of Salal Stage-l (J&K), Baira Siul (Himachal Pradesh) and Loktak (Manipur) Hydro-
electric Projects from Central Hydroelectric Project Construction and Control Board.
Since then, it has commissioned 24 Projects with an installed capacity of 7071.2 MW
which includes two projects having aggregate Installed capacity of 1520 MW set up in

joint venture with Govt. of Madhya Pradesh through subsidiary company NHDC Ltd.

1.4 In connection with the examination of the subject " Measures undertaken to

secure representation of OBCs in employment and for their welfare in NHPC Limited,



the Committee obtained Background Note/Written Replies from the Ministry of
Power/NHPC Ltd., apart from taking the oral evidence of the representatives of the
Ministry of Power and NHPC Ltd. The Committee also undertook study visit to
Gangtok, Sikkim to obtain feedback at the field level. Based on the written
submissions and oral deposition of the representatives of the Ministry of Power and
NHPC Ltd. and inputs gathered during on-the-spot Study Visit, the Committee have

examined the subject in detail as enumerated in the succeeding paragraphs.

Organisation Set-up

1.5 The Organisation chart of NHPC is given at Annexure-I.

1.6 The composition of Board of Directors as per the details available on the
website of NHPC on 31.10.2019 is as under:

A. Whole-time Functional Directors : 05
B. Government Nominee Directors : 01
C. Independent Directors : 05

1.7 Inresponse to the query of the Committee about the officials belonging to OBC
category in the Board/Top Management Body of NHPC, it was informed that the
appointment of Directors are being made by Government of India and as on date, the

Board does not have any member belonging to OBC category.

HUMAN RESOURCE TRAINING

1.8 As per the information provided in the Annual Report of NHPC (2018-2019),
during the year, Training & Human Resource Development (T&HRD) has organized
competency and capacity building programmes in the areas of Civil & Electrical
Engineering, Design, HR, Finance and other core areas to ensure that employees of

the Company keep abreast with the latest technological advancement. The reimagined



approach to learning and development has helped the Company to provide 20,744
man-days training to its employees during the period. In addition to these
programmes, executives were nominated in customized training programmes,
organized at India’s leading institutes like 1IMs, IITs, CBIP etc. to enhance their skills
for achieving higher productivity and efficiency in the organization. Total 583
executives were sponsored in different programmes organized by the above institutes.
Besides, executives were also sponsored for higher education courses viz. MBA etc.
and deputed for foreign training programmes to become aware of the global practices
in the field of hydropower development. NHPC has four training centers viz. Salal
(Jammu & Kashmir), Uri (Jammu & Kashmir), Tanakpur (Uttarakhand) and Chamera-I
(Himachal Pradesh). These training centers also organized skill development
programmes in different trades for the employees. NHPC in its process to benchmark
with leading CPSEs in the country, organized various cross sectoral programmes to
understand practices followed in the respective organizations. The programmes
organized were on ‘Contracts and Arbitration’, ‘Solar Development’, ‘Hydropower
Development’ etc. During the year under report, revised pay scales w.e.f. 01.01.2017
for Board Level, Below Board Level executives, supervisors and workmen were

implemented in the Company.



CHAPTERII

REPRESENTATION OF OBCs in NHPC

STAFF STRENGTH

2.1 Ministry of Power has informed that in all the recruitment exercises carried out
by NHPC Limited, reservation norms with respect to prescribed percentage of
reservation have been strictly enforced. After the issue of reservation orders for OBCs
effective from September 8, 1993, NHPC Limited has recruited total 1184 OBC
employees out of total 4351 employees in Group A and B. Further, NHPC Limited has
also implemented the post-based reservation rosters as per instructions contained in
Department of Personnel & Training O.M. No. 36012/2/96-SC/ST dated July 02, 1997.

2.2. When asked to provide Group-wise details of the total humber of sanctioned
posts which are filled through direct recruitment and also the number of posts reserved
for OBCs, present strength and shortfall vacancies of OBCs, NHPC furnished

information to the Committee as under:

Group | Sanctioned Post | Requirement of No. | OBC Manpower | Shortfall
of OBCs on | (1.8.2019) Vacancies
Sanctioned posts
(27% of col. 2)

1 2 3 4 5

A 4121 1112 608 504
B 1769 477 150 327
C 3569 963 112 851
D 1141 308 42 266




2.3

The Committee were further informed that the total manpower in NHPC and

number of OBC employees amongst them as on 01.08.2019 is as under:-

Group Total employees OBC Employees Percentage
A 2951 608 21%

B 712 150 21%

C 2027 112 6%

D 823 42 5%

Total 6513 912 14%

The details of total number of employees recruited in Group A and B on all India

basis since 08.09.93 and total number of OBC employees recruited are as under:

Group Total recruitment since 08.09.1993
Total employees Total OBC recruited | Percentage
recruited
A 2804 780 27.82%
B 1547 404 26.11%

Reasons adduced by the Ministry for non-recruitment of employees in Group ‘C’
and Group ‘D’ in NHPC are as follows:

e NHPC has acquired manpower under its R&R plan by adopting Project
Affected Families (PAF) and through compassionate appointment &
compulsory absorption from the Brahmputra Board etc. Now, most of the
Projects have been commissioned and are in the operational/generation
phase wherein requirement of manpower is very less as compared to
construction phase. As such NHPC is having excess manpower in Group

‘C’ & Group ‘D’.

¢ Due to technical advancement and outsourcing of non-core activities for
achieving market competitiveness requirement of manpower in Group ‘C’

and Group ‘D’ has reduced.



e Total O&M expenses of NHPC Limited is much higher than the CERC
prescribed limit. Any new recruitment will further increase NHPC’s O&M
expenses which will also lead to increase in tariff rates, thus adversely

affect business competitiveness.



CHAPTERIII

BACKLOG VACANCIES AND SPECIAL RECRUITMENT DRIVE

3.1 On being asked to furnish the year-wise and post-wise backlog of OBCs on post

and vacancies based roster in all categories prior to/since inception of Roster for

OBCs and the short fall as switching over to post based roster vide DOP&T O.M.
No0.3601212/96 Estt.(Res) dated 02.07.1997 category since 02.07.1997, Ministry of

Power furnished the requisite details as under:-

Year Category of | No. of Backlog
Posts Vacancies
1993 A 0
B 0
1994 A 0
B 0
1995 A 0
B 0
1996 A 2
B 0
1997 A 2
B 0
1998 A 2
B 0
1999 A 55
B 87
2000 A 61
B 87
2001 A 0
B 0
2002 A 0
B 0
2003 A 0
B 0
2004 A 0
B 0
2005 A 0
B 0
2006 A 0
B 0
2007 A 8
B 0
2008 A 6
B 0
2009 A 37
B 3




2010 A 52
B 5
2011 A 81
B 8
2012 A 105
B 9
2013 A 68
B 9
2014 A 76
B 11
2015 A 9
B 11
2016 A 5
B 5
2017 A 5
B 5
2018 A 5
B 5

Details shared by the Ministry regarding shortfall as on 02.07.1997 while

switching over to Post Based Roster are as under:-

Level of post Shortfall
Group A 321
Group B 329
Group C (including erstwhile | 2440
Group D)

3.2 The Committee were further informed that the above shortfall as on 02.07.1997
was on overall manpower which was due to huge manpower inherited by NHPC
alongwith three Central Govt. Projects namely Salal, Bairasiul & Loktak after its
formation. Further, as on 31.12.1980, NHPC was having 3293 regular employees,
10394. Work Charged employees and 2619. Muster Roll employees. Subsequently,
these Work Charged and Muster Roll employees were regularized in NHPC due to
which the total manpower strength stood at 16306 out of which 15913 number of

employees were from Non-executives cadre.

Due to above huge manpower in Group ‘C’ & ‘D’, no recruitment were made in
these categories except on account of Compassionate Appointment/ Project Affected

Families (PAF)/ Compulsory Absorption from Brahmaputra Board.



3.3 When asked to indicate the number of backlog/shortfall of vacancies of
Backward Classes identified and number of vacancies filled in all the Special
Recruitment Drives launched during the last five years, the Ministry in a written note

stated that the Special Recruitment Drive launched during the last five years are as

under:-
Year Shortfall of OBCs Filled up
A B C (including | A B C (including
erstwhile erstwhile Group
Group D) D)
2014 76 11 0 0 0 0
2015 102 11 0 93 0 0
2016 12 11 0 7 6 0
2017 No recruitment has been carried out in the 2017, 2018 & 2019.
2018
2019




Chapter IV

MONITIORING MECHANISM FOR IMPLEMENTATION OF RESERVATION POLICY

4.1

When asked by the Committee about the steps taken by the Ministry to ensure

that the reservation policy for Other Backward Classes are implemented properly, the

Ministry in a note stated that the following with regard to NHPC:-

Post-based, discipline-wise, grade-wise recruitment and promotion rosters are
maintained.

An OBC Cell has been set-up for the welfare of OBCs employees.

A separate Liaison Officer from the OBC category of the rank of General
Manager has been nominated at Corporate level for looking after work relating
to matters of reservation for the OBCs in service/ posts.

OBC Association named “NHPC OBC Employees Welfare Association” is
functioning to look after the welfare measures of OBC employees.

Separate Liaison Officers have also been nominated in Projects/ Power
Stations/ Units of the Organization for the welfare of OBC employees.

Periodical inspections of reservation rosters are carried out by Liaison Officer of
Ministry of Power and NHPC Limited.

A separate Grievance Register for OBC employees is maintained in HR
Department to lodge their complaints, if any.

Submission of periodical Reports/returns of OBC employees to Government/
Ministry of Power are ensured.

Incorporation of reservation information in Annual Report of the Company.

The posts reserved for Other Backward Classes, which remain unfilled, are not
de-reserved but are carried forwarded for such period till the posts are filled by
Other Backward Classes.

The reservation orders are also applied to appointments made, to ‘Scientific and
Technical posts’ up to and including the lowest grade of Group ‘A’ posts in the

respective services.

10



4.2 During the Study Visit of the Committee to Gangtok on 23 June, 2018, the
Committee held an informal discussion inter alia with the representatives of OBC
Employees' Welfare Association of NHPC regarding measures undertaken to secure
representation of OBCs in employment and their Welfare. The Committee assured

them to look into their grievances and take up the issues with concerned authorities.

Liaison Officer for OBCs

4.3 The Committee were informed that a Liaison Officer of the level of General
Manager from the OBC category has been nominated at Corporate level for
enforcement of the reservation policy and other welfare measures. Further, apart from
Corporate level, Liaison Officer for OBCs has also been nominated at Regional /

Project level. All these Liaison Officers belongs to OBC category.

44 The Committee were further informed that an OBC Cell is functional under the

direct control of Liaison Officer along with following supporting staff:

Sr. Manager (HR) - 2 Nos.
Asstt. Manager (HR) - 2 Nos.
Asstt. Programmer (IT)- 1 No.

Grievance Redressal

45 As regards the procedure prescribed for redressal of grievances of Other
Backward Classes employees, Ministry of Power stated that NHPC has a well-defined
Grievance Redressal Mechanism to redress the grievance of employees including
OBC Employees which came into effect  from 01.03.1979 and this procedure is
called “NHPC Grievance Procedure”. NHPC Grievance Procedure is a multi-level
mechanism for  settlement of grievance and Grievances of employees are settled in

three stages as under:
s Stage-l

11



Aggrieved employee may present his grievance verbally to his immediate
superior officer.

If he is not satisfied with the verbal reply, he may submit his grievance in writing
to the next superior officer not below the rank of Deputy Manager within a
weeks'’ time.

Reply is to be given in reasonable time but not more than 15 days.

s Stage-ll

If not satisfied by the reply at stage-l he may present his grievance within one
week to the head of the Division/Head of the Project.

Reply is to be given in 15 days’ time

s Stage-lll

If not satisfied at the stage-Il also he may present his grievance to Grievance
Redressal Authority which comprises of following members.

1. Chairman — Officer in the level of Executive Director

2. Member Secretary- Officer in the level of Executive Director

3. Member — Officer in the level of Executive Director

4. Member(PWD)- Officer in the level of Manager

At this stage the grievance should be settled in reasonable time but should not
normally take more than 90 days.

The Ministry of Power further submitted that the Grievance Redressal Authority

holds its meeting normally in every month and the Grievances of all employees

including OBC employees are redressed in regular manner. Opportunity for personal

hearing is also given depending upon the nature of Grievance.

4.6 When asked about the number of complaints received from OBCs employees

during each of the last five years, the Ministry in a written reply furnished the details as

under:

12



Year No. of Opening Addition Closed/Disposed | Closing
grievances Balance during the off during the Balance
year year
2016 01 0 01 01 00
2017 04 00 04 03 01
2018 03 01 02 02 01
2019 01 01 0 01 00

Certified copy of complaint register of 2017-18 & 2018-19 is enclosed at ANNEXURE

— I

4.7

were also placed before the Committee in the given format as under:

The nature of these complaints, the number of complaints disposed of favorably

Sr. No. of | Nature of Disposed | The most Systematic | No. of
No. complaints | complaints of frequent correction | closing
opening favorably | nature of measures balance
balance complaints | taken
2014-15 | 01 Evaluation of PAR | 00 - - 00
2015-16 | 04 Pay Fixation, | 01 Pay fixation Yes 01
Evaluation
of PAR, Arrear of
Lease
amount
2016-17 | 03 Promotion, TTA | 00 Promotion - 01
claims
2017-18 | 06 Promotion 01 Promotion Yes 01
2018-19 | 01 Promotion 01 Promotion Yes 00

4.8 When the Committee enquired about holding periodic meetings with Other
Backward Classes employees to sort out their problems and grievances, the Ministry
in a note stated as follows:

"Yes, NHPC Management holds periodical meetings with NHPC OBC
Employees Welfare Association to sort out their problems and grievances

expeditiously"”

13



Details of periodical meetings held with NHPC OBC Employees Welfare
Association for the last three years i.e. 2016, 2017, 2018 and 2019 are at

Annexure - Ill.

4.9 In reply to a query relating to inclusion of representative of OBCs in various
recruitment Boards / Selection Committees/DPCs for the post wherein reservation /
concessions for Backward classes are applicable, Ministry of Power in a note stated

as under:

"The Selection Committee always consists of representative of OBC.
Although, in promotion reservation is not applicable for OBC category.
However, one OBC member is also present in each Departmental Promotion

Committee. OBC Member in recruitment Board.

Details of Departmental Promotion Committee constituted since 2016 is

enclosed at Annexure-1V.

4.10 On being asked whether the number of posts reserved for OBCs are clearly
indicated in the advertisement for direct recruitment and also whether copies of
advertisement are sent to Welfare Associations and Organizations of Other Backward

Classes, Ministry of Power in a note replied as under:

"Yes, the number of posts reserved for OBCs is clearly indicated in the
advertisement for direct recruitment. For Wide publicity, the advertisements are
published in leading National / local newspapers alongwith Employment News
and uploaded on NHPC website, Website of Ministry of Power, Local Area

Network and Notice Board."

Copies of advertisement is enclosed at Annexure - V.

14



Details of Welfare Associations and Organizations of Other Backward
Classes alongwith names and their caste, address, email and telephone

numbers of Office Bearers and its members is enclosed at

Annexure — VI.

15



CHAPTER -V

CORPORATE SOCIAL RESPONSIBILITY

5.1 The Committee have been informed that NHPC follows the CSR guidelines
issued by Ministry of Corporate Affairs and Department of Public Enterprises (DPE).
NHPC undertakes CSR activities to do overall good to the community residing in the
vicinity of its Projects/Power Stations/Units with emphasis on activities for the benefit
of the poor and needy sections of the society. Under Corporate Social Responsibility
(CSR), NHPC has not chalked out any scheme exclusively for the welfare of Other
Backward Classes. CSR Initiatives / activities are selected & implemented for the
benefit of the community at large which includes Other Backward Classes as well.
Hence, the amount spent on the welfare of OBCs is not possible to be separated and

quantified.

5.2 Elaborating on the CSR activities of NHPC, representative of the Ministry
submitted during the evidence held on 9 September, 2019, that the advantage with
NHPC is that its projects are located in backward region and they are all situated in
hilly and in accessible areas where maijority of the inhabitants belong to SCs, STs and
OBCs categories and therefore in a way they get indirect benefits accruing from the

setting of the plant.

5.3  Elaborating further during the evidence, the representative stated the as per
their policy, 80% of CSR funds are spent in the regions where their projects are
located and while spending remaining 20% of the fund, backward classes are given

due consideration.

16



CHAPTER VI

Outsourcing of Services / Jobs

6.1 On being asked whether NHPC is outsourcing some of their non-core functions,

the Ministry replied as under:

"Yes, in order to reduce operational costs in the present age of cut-throat
competition, certain non-core activities viz. Security, R&M works of Roads,
sweeping, Gardening, Maintenance of Guest Houses/Office Building, etc. have
been outsourced through specialized agencies. NHPC awards such works &
services to Contractors and Contractors in turn engage contract labourers to

execute the work as per requirement.”

Unit-wise details are enclosed at Annexure — VII.

6.2 During the oral evidence held on 9 September, 2019, on a specific query of the
Committee regarding representation of OBCs in Outsourcing in technical job, the
representative of the Ministry informed the Committee that they do not have any

clause in the contract regarding representation of OBCs.

6.3 When the Committee drew attention of the Ministry towards DOP&T's guidelines
which provide for representation of OBCs in Outsourcing job, the representative of
Ministry of Power/NHPC submitted that there are a few individual contract in NHPC.
The representative further assured the Committee that NHPC will comply with the laid

down provisions.

17



6.4 Inreply to a query about the steps being taken by Ministry to secure the interest
of OBCs in outsourced jobs, the Committee were informed that NHPC ensures that

Contractors who engaged contract labourers adhere to all applicable Govt. guidelines.

6.5 When asked as to what type of services are being outsourced through
designated contract agencies and whether the workers employed by such agencies
are provided adequate salary as per Minimum Wages Act, medical and PF facilities

etc, the Ministry in a written reply stated as under:

"NHPC awards work contracts & service contracts and contractors in turn
engage contract workers to execute the work as per their requirement. The
conditions pertaining to rate of minimum wages, timely payment of wages, EPF,
ESI for medical benefits etc. are being included in the Conditions of Contract as
a part of the Tender conditions. The wages are being paid according to the
provisions of the Payment of Wages Act, 1936 / Minimum Wages Act, 1948 as
per rate notified by the appropriate Government for different category of workers

from time to time."

6.6 When asked to enumerate the existing mechanism in the Ministry to ensure
payment of minimum wages to such employees as per the Minimum Wages Act and
adherence to other social security benefits, Ministry of Power in a note stated as

under:

"In order that the contractor complies with various Labour Laws, the conditions

of contract clearly specifies the compliances towards various labour laws so that
there is no exploitation of contract worker on account ofunderpayment and
taking work beyond prescribed working hours. In case any provision of the Act is
contravened by the contractors, actions are being taken against the erring

contractors as per the penalty clause of the contract agreement.

18



The wage payment to the contract works are being paid through bank
crediting. NHPC ensure appropriate certification by the representative of EIC

of the work as well as relevant documents in this regard. Further the presence
of representative of Engineer In-charge (EIC) is ensured at the time of
disbursement of wages, where the wages is not paid directly through the bank

account."

*kkkkkkkkkk
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PART I

OBSERVATIONS/RECOMMENDATIONS

1. NHPC a Mini Ratna Category-l Enterprise of the Govt. of India, has been
incorporated since the year 1975 with an objective to plan, promote and
organize an integrated and efficient development of hydroelectric power in all
aspects. The company has also promoted some subsidiaries/associate
companies in Madhya Pradesh, Jammu & Kashmir, Manipur and Uttar Pradesh.
While examining the subject concerning representation in employment and
welfare of OBCs in the company, the Committee observe that as per present
composition of its Board of Directors, there are five whole-time Functional
Directors, one Government Nominee Director and five Independent Directors.
However, as on date, the Board does not have any member belonging to OBC
category. While the Committee are aware that Directors in PSUs are appointed
by the Government of India, they desire that the Ministry of Power should
comply with the DPE OM No. 2(18)/2011-GM dated 18 April, 2011 and should
endeavor to appoint at least one Director belonging to OBC category in the
Board of NHPC.

2. The Committee are pleased to note that in the area of Human Resource
Development, NHPC has organized competency and capacity building
programmes in some of its core areas which has helped the Company to
provide 20,744 man-days training to its employees during the year 2018-19. The
Committee appreciate that through sponsorship of various training programme
in premier institutions of India viz. lIMs and IITs etc., NHPC aims to enhance the
skills of their employees for achieving higher productivity and efficiency in the
organization. The Committee desire that while selecting the employees for
sponsorship in various training/skill development programmes, due
consideration would be given to OBCs employees in accordance with DOP&T
guidelines No. 3 (ii) & (iii) as enumerated in their OM No. 36038/1(i)/2013 - ESTT

20



(Res) dated 21.06.2013. They desire to be furnished with the details of training

programmes conducted so far and number of OBC candidates included therein.

Representation of OBCs in NHPC

3. The Committee note that since reservation orders for OBCs came into
force on September 8, 1993, NHPC Limited has recruited total 1184 OBC
employees out of total 4351 employees in Group 'A' and 'B'. The Committee find
that as on 01.08.2019 out of total 6513 employees in NHPC, 912 are from OBC
category i.e in Group 'A'-608 (21%), Group 'B' - 150 (21%), Group 'C'-112 (6%)
and Group 'D' 42 (5%). The Committee are deeply concerned to find that the
negligible representation of OBCs in Group 'C' and 'D' category of posts in
NHPC. The reasons cited by NHPC regarding for non-recruitment of employees
in Group ‘C’ and Group ‘D’ are acquisition of excess manpower from
Brahmputra Board etc, less requirement of manpower having completed most of
the projects and very high O&M expenses beyond CERC limit. This does not
justify the current scenario as out of total 6513 employees, more employees
i.e.3663 are in Group 'A' & 'B' which are in higher salary bracket and only 2850
are in Group 'C' and 'D' The Committee understand that now the NHPC is
assessing future requirement of manpower for its Teesta-VI project and few
other projects too. They therefore urge the Government to complete it fast and
desire that NHPC should make concerted efforts to adhere to the stipulation of
27% reservation for OBC employees in all Groups in general and Groups 'C' and

'D' in particular, in all its forthcoming recruitment drives.

Backlog Vacancies and Special Recruitment Drive

4. The Committee find that between 1999 and 2014 a large number of
backlog vacancies in Group 'A' & 'B' had accumulated, which came down to 5
each in Group 'A’' and 'B' in 2018. The Committee desire that unfilled backlog

vacancies may be filled up on priority basis. As regards the shortfall of overall
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manpower, the Committee were informed that on 02.07.1997 while switching
over to Post Based Roster, there was shortfall of 321 posts in Group 'A’, 329 in
Group 'B' and 2440 in Group 'C' and 'D'. The Committee further note that as a
result of Special Recruitment Drive in 2015 and 2016, while 100 posts were filled
up in Group 'A’, only 6 posts were filled up in Group 'B' and no post was filled in
Group 'C' and 'D' due to already existing huge manpower. They also find that
during the last 3 years, NHPC has not conducted any recruitment as a
consequence thereof there is still shortfall in all Group of posts and particularly
in Group 'C' and 'D'. As near 40 years have passed since NHPC inherited excess
manpower, the Committee are of the firm view that most of those employees
have since retired. In this connection, the Committee desire to refer to the
DOP&T OM No. 36038/1(i)/2013 dated 21.06.2013 which had directed alll
Ministries/Departments that in order to enhance the employability of reserved
category candidates, concerted efforts be made to fill up the backlog vacancies
at the earliest and the status be maintained at the highest level. The Committee
therefore recommend that whenever fresh recruitment is conducted, shortfall of
OBCs in Group 'C' and 'D' in NHPC may be identified and filled up now in order
to minimize the huge gap between total number of posts reserved for OBCs and
total number of OBC employees in position, and the same may be monitored at

the highest level in the Ministry of Power.

5. The Committee also would like to emphasise that the practice of
conducting separate job interviews of candidates belonging to General and OBC
categories needs to be re-examined in the light of a recent Supreme Court
judgment terming the process as "illegal”. The Committee desire the Ministry to

provide a detailed note on the matter.

6. In the considered view of the Committee, the Ministry of Power and NHPC
should follow the orders of the Hon'ble Courts in similar cases in letter and
spirit. The Committee further desire that in order to protect the constitutional

rights of OBC candidates, merit list should be prepared in such a manner that
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OBC candidates securing marks equal or more to the marks of final cut off list
prepared for General category candidates should also be called for interview by
preparing a combined list. The Committee also recommend that the OBC
candidates selected by fulfilling the criteria fixed for the general candidates

should be adjusted against unreserved vacancies.

Monitoring Mechanism for Implementation of Reservation Policy

7. The Committee are happy to note that the monitoring mechanism put in
place by NHPC such as maintenance of Post-based, discipline-wise, grade-wise
recruitment and promotion rosters, setting up of an OBC Cell, nomination of
Liaison Officers from the OBC category, periodical inspections of reservation
rosters carried out by Liaison Officers of Ministry of Power and NHPC Limited
etc. to ensure that the reservation policy for Other Backward Classes are
implemented properly etc. The Committee had interacted with the
representatives of OBC Employees' Welfare Association of NHPC during their
Study Visit to Gangtok on 23 June, 2018, wherein the Association raised certain
issues relating to less representation of OBCs in recruitment, requirement of
pre-recruitment training, welfare schemes under CSR etc. Hence, the Committee
recommend the NHPC to hold regular consultations with OBC Employees'
Welfare Association located at all the NHPC project areas, particularly in far
flung areas of North Eastern region, and take appropriate measures for

redressal of their grievances.

Liaison Officer for OBCs

8. The Committee note that Liaison Officers for OBC employees have been
nominated at Corporate level as well as at regional/project level for enforcement
of the reservation policy and other welfare measures. They also note an OBC
Cell is functional under the direct control of Liaison Officer along with a few
support staff. The Committee would like to emphasize that all the Liaison

Officers nominated by the NHPC at Corporate level and regional/project level
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should belong to OBC category to enable the OBC employees to come forward

with their grievances and complaints, if any, without any hesitation.

Grievance Redressal

9. The Committee observe that NHPC has devised a multi-level grievance
mechanism called “NHPC Grievance Procedure” to redress the grievances of
employees including the OBC Employees. They further note that the Grievance
Redressal Authority holds monthly meeting with all employees including OBC
employees for redressal of their grievances in regular manner and opportunity
for personal hearing is also afforded depending upon the nature of grievance.
NHPC has reportedly received very few complaints from OBC employees during
the last 5 years. While appreciating the availability of an additional channel
available to OBC employees for redressal of their grievances, the Committee
recommend that OBC Cell of the NHPC may be further strengthened by deputing
adequate support staff and similar OBC Cell may be set up at project/regional
level. They also desire that regular interactions/meetings between the
management, Liaison Officers, Head of the OBC Cell and the OBC Employees'
Association be further encouraged to enhance productivity and improve

working conditions.

Better Awareness of available job opportunities

10. The Committee note that number of posts reserved for OBCs are clearly
indicated in the advertisement for direct recruitment and the same are published
in leading National / local newspapers, Employment News and uploaded on
NHPC website, Website of Ministry of Power, Local Area Network and Notice
Board. The Committee would however desire that the copies of advertisement
should also be sent to Welfare Associations and Organizations of Other

Backward Classes for better awareness of the available opportunity.
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Corporate Social Responsibilities

11. The Committee note that NHPC undertakes CSR activities as per the
guidelines issued by Ministry of Corporate Affairs and Department of Public
Enterprises (DPE). During the evidence, the representatives of the NHPC
affirmed that their projects are located in backward regions and they are all
situated in hilly and inaccessible areas where majority of the inhabitants belong
to SCs, STs and OBCs categories. The Committee, however, observe that NHPC
has not chalked out any scheme under CSR specifically for the welfare of Other
Backward Classes. The Committee strongly recommend that since projects of
NHPC are located in backward and hilly areas, NHPC may allocate a portion of
CSR fund on the same for the general welfare of socially and educationally

backward classes.

QOutsourcing of Services / Jobs

12. The Committee note that NHPC has been outsourcing certain non-core
activities viz. Security, R&M works of Roads, sweeping, Gardening, Maintenance
of Guest Houses/Office Building, etc. to contractors who, in turn, engage
contract labourers to execute the work as per requirement. During the oral
evidence, Committee were informed that NHPC do not have any clause in the
contract regarding representation of OBCs. At the same time, the Committee
were assured that NHPC ensures that Contractors who engage contract
labourers, adhere to all applicable Govt. guidelines and they further assured that
NHPC will implement all the laid down provisions. In this connection, the
Committee would like to remind the NHPC that DOP&T has been issuing
instructions/guidelines regarding reservations for SC, ST and OBCs in
temporary appointments. The Committee would like to enumerate the following
instructions/guidelines of DOP&T which are made applicable to Central Public
Sector Enterprises through Department of Public Enterprises, and expect that

the same are strictly adhered to:
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Reservation in Posts of Industrial Workers

The industrial establishments of the Government of India and the posts
and grades in such establishments, whether these have been classified as
group A, B, C and D or not, are covered by the scheme of reservation for
Scheduled Castes, Scheduled Tribes and Other Backward Classes.
[0.M.No0.8/7/1974-Estt.(SCT) dated 22/08/1975]

Reservation in Temporary Appointment

There shall be reservation for SC/ST/OBC class candidates in all
temporary appointments, which are to last for 45 days or more. [O.M.
No.36036/3/2018 - ESTT. (Res.) dated 15.05.2018]

Reservation in Work-Charged Posts

The principle of reservation for Scheduled Castes, Scheduled Tribes and
Other Backward Classes should generally be suitably applied to the extent
possible, to work-charged posts also except those required for emergencies like
flood relief work, accident restoration and relief etc. The percentages of
reservation in such appointments may correspond to what is applicable to
Group C and Group D posts. [0.M.N0.36021/9/1976-Estt.(SCT) dated 10/02/1977]

Reservation in Appointments of Casual Workers to Reqular Posts

Appointment of casual workers against regular posts will be a case of
direct recruitment. Hence all statutory requirements relating to filling up of posts
by direct recruitment should be followed while regularizing the services of
casual workers. General orders relating to reservation for persons belonging to
SCs, STs and OBCs will be applicable in cases relating to regularization of
casual workers. Vacancies meant for these categories of persons should be
filled up by casual workers of respective reserved categories and the balance, if
any, may be filled up by outsiders belonging to these categories, who are not

casual workers. Casual workers, who do not belong to the 16 reserved
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categories, can be appointed against unreserved vacancies only.
[0.M.N0.49014/12/1988-Estt(C)dated 22/08/1988]

The Committee further recommend that separate rosters should be

prepared for regular and temporary appointment for OBCs in NHPC.

Reservation in Voluntary Agencies

The Ministries/Departments should insist as a pre-condition to the
sanction of grants-in-aid from Central Government to a non-Government
organizations/voluntary agency etc. that it shall provide reservation to the extent
of 15% to SCs, 7.5% to STs and 27% to OBCs in case of direct recruitment on all
India basis in case of direct recruitment to posts normally attracting candidates

from a locality or region where:

(a) The recipient body employs more than 20 persons on a regular basis
and at least 50 percent of its recurring expenditure is met from grants-

in-aid from the Central Government; and

(b)The body is a registered society or a cooperative institution and is in
receipt of a general purpose annual grants-in-aid of ¥ 2 lakh and above

from the Consolidated Fund of India.

A clause providing for reservations in the services under the  voluntary
agencies should be included in the terms and conditions under which such
voluntary agencies /organizations etc. are given grants-in-aid by Government,
somewhat on the following lines: “........... (Name of Organization/ Agency etc.)
agrees to make reservations for Scheduled Castes, Scheduled Tribes and
Other Backward Classes in the posts/services under its control on the lines

indicated by the Government of India.

While sanctioning grants-in-aid to various voluntary agencies the
progress made by such agencies in employing Scheduled Caste, Scheduled

Tribe and Other Backward Class candidates in their services should be kept in
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view by the administrative Ministries/Departments. The voluntary agencies etc.
should be informed that the progress in respect to the employment by them of
Scheduled Castes, Scheduled Tribes and OBCs in the services under them
would be taken into account by Government while sanctioning future grants-in-
aid to them.[0.M.No0.27/12/73-Estt.SCT) dated 7/10/1974]

13. The Committee observe that NHPC ensures that conditions pertaining to
rate of minimum wages, timely payment of wages, EPF, ESI for medical benefits
etc. are included in the Conditions of Contract as a part of the Tender
conditions. The Committee also take note of the fact that the wages are being
paid according to the provisions of the Payment of Wages Act, 1936 / Minimum
Wages Act, 1948 as per rate notified by the appropriate Government for different
category of workers from time to time and a condition to this effect is specified
in the contract as a safeguard against exploitation of contract worker on
account of underpayment and taking work beyond prescribed working hours. As
the new Code on Wages has since been notified, the Committee desire that the
provisions therein for different category of workers from time to time are strictly
adhered to by NHPC.

14. The Committee are glad to note that in NHPC the wage payment to the
contract workers are being paid through bank crediting and appropriate
certification by the representative of EClI of the work as well as relevant
documents in this regard is ensured. The Committee feel that such measures
would ensure transparency and reduce the role of intermediaries and hence

must be adhered to.

NEW DELHI; GANESH SINGH,
9"" December, 2019 Chairperson,
18 Agrahayana, 1941 (Saka) Committee on Welfare of Other Backward Classes
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Annexure-|
Vide para 1.5

ORGANIZATION STRUCTURE
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Annexure-l|
Vide para 4.6

CERTIFIED COPY OF COMPLAINT REGISTER OF 2017-18 & 2018-19
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Annexure-lll
Vide para 4.8

Details of periodical meetings held with NHPC OBC Employees Welfare Association
for the last three years i.e. 2016, 2017, 2018 and 2019
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Annexure-IV
Vide para 4.9

DETAILS OF DEPARTMENTAL PROMOTION COMMITTEE CONSTITUTED SINCE

2016

Name of OBC Members

Year | Level of Posts Selection Committee (S/Sh./Smt) (S/Sh./Smt)
2016|GROUP A K.M.Singh, CMD Chairman
R.S.Mina, Director(Personnel) Member Secretary
Jayant Kumar, Director(Finance) Member
Ratish Kumar, Director(Projects) Member
Balraj Joshi, Director(Technical) Member
Dr. Ved Prakash, CVO Member
Cherian Mathew, ED Member Minority Rep.
Om Prakash, ED Member OBC Rep. Om Prakash, ED
Savitri Srivastava, GM Member Women Rep.
O. M.Solanki, Ex-Director(Pers.), NTC External Expert & SC/ST
Rep.
E5 to E6 R.S. Mina, Director(Personnel) Chairman
Jayant Kumar, Director(Finance) Member
Ratish Kumar, Director(Projects) Member
Balraj Joshi, Director(Technical) Member
Dr. Ved Prakash, CVO Member

A.B. Agrawal, ED(HR)

Member Secretary

Om Prakash, ED

Member OBC Rep.

Om Prakash, ED

A.G. Ansari, GM

Member Minority Rep.

Savitri Srivastava, GM

Member Women Rep.

O. M.Solanki, Ex-Director(Pers.), NTC

Member-Independent
External Expert & SC/ST
Rep.

(E2to E5 w.e.f. 0

A.B. Agrawal, ED(HR)

Chairman

Cherian Mathew, ED

Member Minority Rep.

Vijay Kumar, ED(Finance)

Member
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Om Prakash, ED

Member & OBC Rep.

Om Prakash, ED

M.K. Goel, Dy. CVO

Member

Dr. (Ms.) Kamla Fartyal, CMO

Member and SC/ST &

Women Rep.
2016|GROUP A Cherian Mathew, ED (RE & C) Chairman
K.D. Sah, ED (HR) Member & Member OBC (K.D. Sah, ED (HR)
Avinash Kumar, GM (HR) Member Secretary
Dr. (Mrs.) Kamla Fartyal, CMO Member SC/ST & Women
rep.
GROUP B | Boral, Chief (HR) Chairman

(S-1t0 S-2/S-2

Anurag Bharadwaj, SM (HR)

Member Secretary

H.P. Singh, SM (IT)

Member SC/ST rep.

Shaji K., SM (Elect)

Member

Sajan Moideen, Sr. Manager (M)

Member -OBC

Sajan Moideen, SM (M)

H.S. Grover, DM (Fin.)

Member Minority rep.

Deepa, DM (HR)

Member Women rep.

GROUP B

| Boral, Chief (HR)

Chairman

Skilled to Supery|

Anurag Bharadwaj, SM (HR)

Member Secretary

H.P. Singh, SM (IT)

Member SC/ST rep.

Shaji K., SM (Elect)

Member

H.S. Grover, DM (Fin.)

Member Minority rep.

Deepa, Dy. Manager (HR)

Member OBC & Woman R

Deepa, Dy. Manager
(HR)

GROUP B

I. Boral, Chief (HR)

S-2/S-3/S-4 to E

R.T. Nathan, Sr. Manger (HR)

H.P.Singh, Sr. Manager (IT)

Shaiji K, Sr. Manager (Elect.)

Sajan Moideen, Sr. Manager (Mech.)

Sajan Moideen, SM
(Mech.)

H.S. Grover, Dy. Manager (Finance)

Deepa, Dy. Manager (HR)

2016

GROUP C

Lucas Guria, Chief (HR)

Chairman

Skilled (W-8) to

1Anurag Bharadwaj, SM(HR)

Member Secretary

H.P. Singh, SM (IT)

Member SC/ST rep.

Sandeep Lal, SM (C)

Member (OBC) rep.

Sandeep Lal, SM (C)
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H.S. Grover, DM (Fin)

Member & Minority rep.

Deepa, DM (HR)

Women rep.

GROUP C

| Boral, Chief (HR)

Chairman

W-7 to W-8, W-6

Anurag Bharadwaj, SM (HR)

Member Secretary

R.R. Kerketta, DM (HR)

Member SC/ST rep.

Deepa, DM (HR)

Member OBC & Women
rep.

Deepa, DM (HR)

H.S. Grover, DM (Fin.)

Member Minority rep.

GROUP C

Lucas Guria, Chief (HR)

Chairman

Skilled (W-8) to

1Anurag Bharadwaj, SM(HR)

Member Secretary

H.P. Singh, SM (IT)

Member SC/ST rep.

H.S. Grover, DM (Fin)

Member & Minority rep.

Deepa, DM (HR)

Women rep.

Deepa, DM (HR)

GROUP C

| Boral, Chief (HR)

Chairman

W-9 to W-10, W+

Anurag Bharadwaj, SM (HR)

Member Secretary

H.P. Singh, SM (IT)

Member SC/ST rep.

Deepa, DM (HR)

Member OBC & Womenre

Deepa, DM (HR)

H.S. Grover, DM (Fin.)

Member Minority rep.

2017|GROUP A Sh. Ratish Kumar, Director(Projects) Chairman
Sh. Balraj Joshi, Director(Technical) Member
Sh. N. K. Jain, Director (Personnel) Member
Sh. M.K. Mittal, Director(Finance) Member
Sh. Cherian Mathew, ED Member (Min. Rep.)
Sh. K.D. Sah, ED Member Secretary & OBC{K.D. Sah, ED
Rep.
Sh. M.K. Goel, Dy. CVO Member
Dr. (Ms.) Kamla Fartyal, CMO Member and SC/ST &
Women Rep.
GROUP A Sh. Cherian Mathew, ED Chairman & Minority Rep.
E2 to E5 w.e.f. 0[Sh. Vijay Kumar, ED(Finance) Member
Sh. K.D. Sah, ED Member Secretary & OBC|K.D. Sah, ED
Rep.
Sh. Avinash Kumar, GM(HR) Member Secretary
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Sh. M.K. Goel, Dy. CVO

Member

Dr. (Ms.) Kamla Fartyal, CMO

Member and SC/ST &

Women Rep.
GROUP A Sh. S. R. Roy, ED (Engg. Geology) Chairman
Sh. Avinash Kumar, ED (HR) Member Secretary
Sh. Rajesh Kumar, GM (Design E&M) Member
Dr. (Mrs.) Kamla Fartyal, GM(MS) Member SC/ST & Women
rep.
Sh. Sat Pal Singh, CE(Mech.) Member Minority
Sh. Mithilesh Prasad Dinkar, CE(Elect.) Member OBC M P Dinkar, CE(Elect.)
GROUP C Lucas Guria, Chief (HR)
Skilled (W-8) to [IH.P. Singh, Sr. Manger (IT)
H.S. Grover, Dy. Manager (Finance)
Deepa, D.M. (HR) Deepa, D.M. (HR)
Rajeev Ranjan Kerketta, DM (HR)
2017|GROUP C Lucas Guria, Chief (HR) Chairman

W-9 to W-10, W-

H.P. Singh, Sr. Manger (IT)

Member SC/ST rep.

H.S. Grover, Dy. Manager (Finance)

Member Minority

Deepa, D.M. (HR)

Member OBC & Women
rep.

Deepa, DM(HR)

Rajeev Ranjan Kerketta, DM (HR)

Member Secretary

GROUP B

I. Boral, Chief (HR)

Chairman

S-3 to S-4 Grade

R.T. Nathan, Sr. Manger (HR)

Member Secretary

H.P.Singh, Sr. Manager (IT)

Member SC/ST rep.

Shaiji K, Sr. Manager (Elect.)

Member

Sajan Moideen, Sr. Manager (Mech.)

Member OBC rep.

Sajan Moideen, SM
(Mech.)

H.S. Grover, Dy. Manager (Finance)

Member Minority rep.

Deepa, Dy. Manager (HR)

Member Women rep.

GROUP B

I. Boral, Chief (HR)

Chairman

S-2/S-3/S-4 to E

R.T. Nathan, Sr. Manger (HR)

Member Secretary

H.P.Singh, Sr. Manager (IT)

Member SC/ST rep.

Shaji K, Sr. Manager (Elect.)

Member

Sajan Moideen, Sr. Manager (Mech.)

Member OBC rep.

Sajan Moideen, SM
(Mech.)

H.S. Grover, Dy. Manager (Finance)

Member Minority rep.
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Deepa, Dy. Manager (HR)

Member Women rep.

GROUP B M.K. Paulose, Chief (HR) Chairman
Skilled to Superv|R.T. Nathan, Sr. Manger (HR) Member Secretary &
SC/ST rep.
Shaiji K, Sr. Manager (Elect.) Member

H.S. Grover, Dy. Manager (Finance)

Member Minority

Deepa, Dy. Manager (HR)

Member OBC & Women

Deepa, Dy. Manager

rep. (HR)
2018/GROUP A Sh. Cherian Mathew, ED Chairman & Minority Rep.

E2 to E5 w.e.f. 0[Sh. Vijay Kumar, ED(Finance)-IA Member

Sh. Avinash Kumar ED(HR) Member Secretary & OBC

Rep.

Sh. M.K. Goel, Dy. CVO Member Secretary

Sh. S C Pal, GM Member S C Pal, GM

Dr. (Ms.) Kamla Fartyal, GM(MS) Member SC/ST &

Women Rep.

GROUP A N. S. Parmeshwaran, ED (O&M) Chairman

E1 TO E2 GRAD

Sarabjit Singh, GM (Civil)

Member Minority Rep.

Nanhe Ram, GM (Civil)

Member SC/ST Rep.

Arun Kumar, GM (HR)

Member Secretary

Smt. Manisha Srivastava, GM (Elect.)

Member & Woman Rep.

Mithilesh Prasad Dinkar, GM (Elect.)

Member & OBC Rep.

Member & OBC Rep.

GROUP B

Arun Kumar, Chief (HR)

Chairman

S-2t0S8-3 & S

Pingal Kispotta, SM(HR)

Member Secretary &
SC/ST Rep.

Sajan Moideen, Sr. Manager (Mech.)

Member OBC Rep.

Sajan Moideen, SM
(Mech.)

M.B. Gurung, Mgr. (Finance)

Member

Inderpreet Kaur, Mgr. (HR)

Member Minority &
Women Rep.

GROUP B

Arun Kumar, Chief (HR)

Chairman

Skilled to Supery|

Pingal Kispotta, SM(HR)

Member Secretary &
SC/ST Rep.

Sajan Moideen, Sr. Manager (Mech.)

Member & OBC Rep.

Member & OBC Rep.

M. B. Gurung, Manager (Finance)

Member

Inderpreet Kaur, Mgr. (HR)

Member Minority &
Women Rep.

GROUP C

Pingal Kispotta, SM(HR)

Chairman

2018

W5 TO W6,W7 T

Sajan Moideen, Sr. Manager (Mech.)

Member Minority
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Rajeev Ranjan Kerketta, Manager (HR)

Member Secretary &
SC/ST Rep.

Smt.Deepa, Manager (HR)

Member OBC & Women
Rep.

Smt.Deepa, Manager
(HR)

GROUP C

Pingal Kispotta, SM(HR)

Chairman

Skilled (W8) to H

Sajan Moideen, Sr. Manager (Mech.)

Member Minority

Rajeev Ranjan Kerketta, Manager (HR)

Member Secretary &
SC/ST Rep.

Smt.Deepa, Manager (HR)

Member OBC & Women
Rep.

Smt.Deepa, Manager
(HR)

GROUP C

Pingal Kispotta, SM(HR)

Chairman

Skilled (W8) TO

Sajan Moideen, Sr. Manager (Mech.)

Member & OBC Rep.

Member & OBC Rep.

Rajeev Ranjan Kerketta, Manager (HR)

Member Secretary &

SC/ST Rep.
Smt. Inderpreet Kaur, Manager (HR) Member Minority &
Women Rep.
GROUP C Pingal Kispotta, SM(HR) Chairman
W5 TO W6, W7 |Sajan Moideen, Sr. Manager (Mech.) Member & OBC Rep. Member & OBC Rep.
Rajeev Ranjan Kerketta, Manager (HR) Member Secretary &
SC/ST Rep.
Smt. Inderpreet Kaur, Manager (HR) Member Minority &
Women Rep.
2019|GROUP B Arun Kumar, GM (HR) Chairman
S3 TO S4 GRAD|Anand Kumar, DGM (Elect.) Member

Dr. (Smt.) Runa Gogoi, DCMO

Member OBC & Women
Rep.

Dr. (Smt.) Runa Gogoi,
DCMO

Sumit Ekka, SM (HR)

Member Secretary &
ST/SC Rep.

Ashfaq Ahmad, Manager (Civil)

Member Minority Rep.

GROUP B

Arun Kumar, GM (HR)

Chairman

Skilled to Supery|

Anand Kumar, DGM (Elect.)

Member

Dr. (Smt.) Runa Gogoi, DCMO

Member OBC & Women

Dr. (Smt.) Runa Gogoi,

Rep. DCMO
Rajeev Ranjan Kerketta, Manager (HR) Member Secretary &
SC/ST Rep.
Ashfag Ahmad, Manager (Civil) Member Minority Rep.
GROUP A Arun Kumar Mishra, ED (Planning) Chairman
E2 TO E3, E3 T pVijay Kumar, ED (Finance) Member
Imran Syeed, CGM Member Minority rep.
S C Pal, CGM Member OBC rep. S C Pal, CGM
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Dr. (Ms.) Kamla Fartyal, GM(MS)

Member SC/ST &
Women Rep.

A K Choudhary, Dy. CVO

Member

Indrajit Boral, GM (HR)

Member Secretary

2019

GROUP C

Arun Kumar, Chief (HR)

Chairman

Skilled (W8) TO

R.K. Gupta, Sr. Manager (HR)

Member Secretary

Sajan Moideen, Sr. Manager (Mech.)

Member & OBC Rep.

Member & OBC Rep.

Rajeev Ranjan Kerketta, Manager (HR)

Member Secretary &

SC/ST Rep.
Dr. (Smt.) Runa Gogoi, DCMO Women Rep.
GROUP C R.K. Gupta, DGM (HR) Chairman
W5 TO W6, W6 |Anand Kumar, DGM (Elect.) Member
Mohammad Ghalib Aziz, Sr. Manager (CiviljMember & OBC Rep.
Rajeev Ranjan Kerketta, Sr. Manager (HR)|Member Secretary &
SC/ST Rep.
Dr. (Smt.) Runa Gogoi, DCMO Women Rep.
GROUP C R.K. Gupta, DGM (HR) Chairman
Skilled (W8) to H|Dr. Rakesh Ranjan, DCMO Member

Shahid Khan, Sr. Manager (Elect.)

Member Minority

Rajeev Ranjan Kerketta, Sr. Manager (HR)

Member Secretary &

SC/ST Rep.
Deepa, Sr. Manager (HR) Member OBC & Women |Deepa, Sr. Manager
rep. (HR)
2019|GROUP C R.K. Gupta, DGM (HR) Chairman
W4 TO W5, W6 |Dr. Rakesh Ranjan, DCMO Member

Shahid Khan, Sr. Manager (Elect.)

Member Minority

Rajeev Ranjan Kerketta, Sr. Manager (HR)

Member Secretary &
SC/ST Rep.

Deepa, Sr. Manager (HR)

Member OBC & Women
Rep.

Deepa, Sr. Manager
(HR)
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Yazancies sarmarked for Perzons with Disabilities :

| [0 Meadical Oficwd (Ean) ~Sume as par 8/, o, -3- R 1
24800 - T - SOS00 (1014) 2 Tutal - 17 Mus, SC + 02, OBC - 08, UK - 09
7. | Trwines Officer Lawy(E2V ~Bame as per 81, 1o, 4 30 ¥re,
| %20800- 3% - 46500 (1NA) Tatal - 03 Mloe. DBC - 01, UR - 02
18| Timas ORicer (FR) {2V ~Same as par 5. Mo, -5- 30 ¥rs.
| | Famm- 3 - 4r-amrnm; ) Tolal - 06 Nos, BC - 01, OBC - 02, UR .03
8. | Jumar Engineer (MachenicalyS-11| Full timo Diploma In Mechericel Enginmaring irom Gowl. | Govl. Recognised Inslilules with 33 Yre, .
T 18000 - 356 - AT000 (I738) E-' grads Knmupgfmwmmanmwmm Total - 02 Mos, OBG - 01, UR =91
20, | Junier Engineer {CRENS-11 [Full time regutar 0 Givil Eng Govt. { Govl. 30%rs
! T 15000 - 3% - 37000 (IDA) marhs or equivel Lgrade. Know TAuloCAD wilbe an sdded Tota! - 03 Mos. 0BG - 07, UR - 02
| 1 21 | duwer Enginaer (Elnencatys-11 | Fultime regutart uommamugnp-mmmw 1B, Recog 30 Vrs, 0w
B 15000 - 3%~ 3TG00 (104} 0% merks or il Total - 04 Mos. 8 - 01, O3C - 01, UR - 02
| “Pay Scate & T respsct of &

mmﬂﬂ

4, 0L, BL, B, OAL LV, HH

3 3
! 4 3 OR, OL. BL, OAL, BLOA, HH | Trainew Oficer (Erviromsni] 3 Ol B Gn, OAL, HH
[eadicat Diicar T z OAOL Assisiant Rabheann Gficar [B OL B, G&, B, LV, HA
Teaines Officar (Law) . 2 OL, BL, OAL, 6,1V . Junior Ergineer (Mechanicel] 2 A OL HH
| Tezimoe Officur (PH) 1 3 OA, OL, B, LV Junior Engineer (Civil) E] OACLEH |
| Fruinme Enginesr (Samty] T I OL, HH Junkar Erginaer 4 oL HH
Hhote Tor Pl

ABBREVIATIONS UBED : DA=0One AI"H OL=0Ore Leog. Bl=
FArath Lo, (4 =0ne dam and One Leg, BLOA= Both Leg & Cre
Arm, B8 LY=Law Vision, HH=earng Handicapped.
COMPENSATION PACKAGE;:

Campansaiion i CTC lorms i one of the boest = PSUs.
Traines Enginesr{s )/ Oficer(s), on successiul completion of one
A IrRInng pEron Wil be piaced 28 Engineer | OFcer in the pay
wcalact 24800-3% 50500 ¢ DA} (E28 bwith o yaar

of Unraserved and OBC cetagory wik be raqulrnrj o
emh.nnummihndnl!m and for
SCISTYY
humdwmwhmﬁﬂﬂchmmmmmm
wry i,

HOW TOAPPLY:

. Eligible candidstes have io-apply through orir

not_send sny docyments | certifiestes or prinfout of
mgislation siin i form through post,

GENERAL IMF
11 Only Indien Nalionals are slighls o apply.

02 Before upalying, the candldale should ensure that he J
slie full'lnlu i -Ilgibmly and other norms mentioned In

N TRL

sysiam of NHPC only. To aooty, visit: mnllpelﬂdln_:m
il i,

AT INaTs will 0a also an probEiyn perod of one year n e
renpuclive vy mae,

Hemdes hasic pay, condidales will aiso be paid Indusicil
Cesmess Alowanee (4] ant will “also be erfiled T
oiher abowances & banallis os ps compeny ndes n lorce frem
e ndime.

FLACEMENT:

Condidnles wil be placed al Projecls / Power Stetions! 0o s
indluding Joini Wanivran & Gubsidiary Companies of NHFG n

wanoue pariz of the courly or gbroad,

BELECTION PROCESS :

fhu wmlfdmu registered onfing with NHPC and have
| ‘shail be or ¥

ailowed o dpp--r far wiilten st

Chigh uf shafl bs i yerifted at tha

fime ol inlarview and only slluible cendideles will b2
allowed to appesr bafors the interview board. List af efiyitia
candidoles calied for interview wil ba mada

The ady i owililen est

and is called for l«mw based on the informatien

given by the candidats and doos rot iulfil the ssme he/
she terview.

umw«-q&quommmcmcu agory
® nonusfundable’ fee of ¥ 2504, The
EFIBT.‘FMEI cllw candidates need nol pay the
renistnation fas
03; Stole Bork of India has been euthorzed lo collect e
regisiralion les In & specially ensd sccounl
Mo 31713133703 ol CAG Branch, Mew . on behalf of
NHPC. Cancidalo hag to spproach (he reerby SBI brench
with @ prirlout of the “pay-in-elp” which i svaiable o e
~Appiicalion regirsiion pomal The payansip printed from
the portal should only be used for deposiing the lee for
propar crediing of amcurt i e afiossted socount. On
recaipl of the money, tha bank will lssu= a Uniave Journal
Humber and a B
This Jourrel Number and the Brench cade are fo bie filed up
by the cendidats during onfine rogiclistion. In case tha
eandidata deansits ihe lee in a wrong aceound, NHPC will nal
e responsitde. Tharewill mt ba mny other mocs of payment

ey rhpcingia.com & will also be o.mated o such candidales
Tha final soecled condidales will bo cofered "Offer of
Appaintmant”. For the posl of Junier Engineor eoleciion shall be
hasad on maenil of weithen lesl.

TEETCENTRES:

Tha waitten tes! will be held in 18 Cites® as In the

o of reg
04, Foa once paid will nol bo
© hummuuma
i halore paying
the reglsiradon fee.
Iﬂ.nudhlmwdbmmmy end fill in e Online

‘Omiine’ Application systam.  Gandidates have lo choose one oitr
=8 Tesl Canlra and ro chmqe I @ny chcumslanoes will be
, MHPC reserves the right In
cancal or Gdd any Conira m:uu-dlnq an (he msponse of
candidales for Ihal arealcants

K Irmngnf Jaipur, Jamimu, Kobiala, Lucknow,
Murshal, Ranen|, Raipur |
AEQUTWRITTEN TEST:

form giving Aftar filfing #,
system will ganerate 5 Unique Hegislslion Number of
NHFC, Candidales should kaep rendy scanned copiss of
heir certiicstes in sepersie fie given in si=p Ao, 4 under
HeedBieus fur Avplyi of less han 100 KB gach JPEG /
POF formal, slze coluur i eed
signeture in JPEG format of 'ees than 23 KB alze and 15 KB
size mspesiively,

B, Candidales can visi the onlne regisimlion eia from 1200
haurs of 05,12 hFlKthI.d 18.12.2013,
ETEPSFORAP

Elep-1: Lqmbmnmwn&dﬁmmw-dhw
Etop-2: Resdallir i

webeite.

pRasrin the in
Gandideate with leaa (han 60% murh InHup averag of =l e
sarm, Lhe given o any
parlioular semesier Fyanr ay Ihe Untversity | Fnellula in
Qualifying Educabionel Qualificelon (B.E/B.Tech/3.5c
(Ergg.] wil nol be considared Candidales wilh 59.99%
marke zre not sligible and he sama shall not be rounced off |
In B0%, Candidales who are sppearing In final cusiifying [
examination in 2015 read rel apply
The canddatos should hove soquirsd tha guell;
sducslional cualifications on or bwlore 30.11.2015 v be
wligitie for appiying
Gasle corificate shel be in lioe wilh ibe proforma gives al
NHPC wabsite,
Ha

4

epres Wi B artataiad Tor of
Ty
For the posl of Trainea Eqgineer ! Trelnes Oficer (excert
Finance, CS. Medical Dia:lplhn] el nwlmalhm ML b
full ime
time reguler
Iretiiete approved br AICTE sxpasl AMIE. Cmdkluh.vﬁo
have o morks or eg i grade, shing
-kupnfdlbw-u-rlf\fnulmsmofh
el piven to any particul bryr Tnstifubed
Mwnmlnmﬂy
28 Ik X likeal
lospphy.
Candidale hes to apply Online only. No manval | paper
applcstion will be antarainod.
The dale of daclaration of reaull Hissuance of Mark shogi sl
be deemed io be the dale of aoquiring the qualification and
thera shall be no relzxation on this zccounl,

NHWW!QH!WNFMUNIM

1 o af the i is fable v be
mojectod @l ony nw of rocruftmort procoss or ofer |
racruliment or joining, if any Inforraton provided by the
mummmmemsmmuﬂmmmﬁym |

aliak

Etwp-3: Fill tha Cniing lpphﬂnn Tarln with relevanl dalzits g Intha ad |
Test boaklel will be dad In English as wel s in Hind. The ¥
st daaﬁonwllbe:;i‘:‘ounmva:?ﬂnawh Le.Parl—luf 140 St b, 12 Gandidalure s also Tisble to be rejectad i valid rwsua.iuu
Intech u Fons in Th Jisciphine, Part—ll of Step-d! copl hould ba kept form s nol g or not d wilh
and Par- 11 raady lv; the mh halore -upl;dng cﬂh. |
ol 30 mllpl.-chd:- i on . For 43 The admil card Indicating roll number, name of the allocated
Hajtinasha | iheer, h]wmlﬂwﬂm-ldPsﬁ = laf 4B in) ! ¥ Bchool C: @s tou! gentre, cale of Wrillen Tes! enc guidsiinos for the lestedl |
rullipte-choice and & proo! of dateof irh be made avallable on the NHPC wabsile to the candidetes
desoripive lype qussiions, F‘ar\ = 0 of 3 mdliple-chicics {b] Compiale mal of mark sheots / cerbficales in found spparenlly eligble cased or the onlno Gala,
an Genaral and Fan- 1 of 30 mullips- supportof qualifiicstion. Candidates will dlsn be informand hrmegn emall  The |
whoice questivis on Reasoring. (e] Casto corfificale in format propcribed by Wi hes o 8d hisiner Admil card,
|| RESERVATIONS AND RELAKATIONS Gowemrmon] of ke i1 Cuas ol O candukive, Tl Cudediim o iur awn GamIg a0 (1 b o e vreh s
I| 91 Reservation fae 3C | 8T/ CBE (Mon-Creamy the commuekty curtiicste shouid heve been lesupd ©  AdiilGards wil il b skr by post.
i e g 1 3 e e 19 E Tequrad documanis wil be . i;::::nuy al e ::‘;::‘r
i 3 W5 B e Gowil. Norme & Oieelves. . . |
" ) bl & jty - Interview. Gandidates fulliing the =gty crilesta shell be |
” mwmwlnmwmammnwubm d oratinkect igsuad by by g bty
13 G/ 5T end Pwi (Fersons with Disabiliies| candidales wih (a] Cerificaln from the Principal ataling thal the 15 Gandidates "'";';"“;""”1["“""’ SmerDRIT S ieen |
50% marks in Qualifying aaaminafion are afigiie loapylr, cendidaie has pessed Ihe couras on full time ¢ TOr oRR \"”‘ﬂf b ngs i el Jml he sm.: |
14 Thwupper age imi s relaxable by 8 years kor SC/ST, 3 yasrs quier bosls {esoap! AMIE} certifiod by e :rn'w"'" fulwre coTRspandance - sy W
| fur OB (Non- crmsmy (=yer]. I 5 relesabie by 10 years for university | Insthubon from wheom they hove bl =
Pal-Gammeed, 13 yums for FwELONGC ard 18 years or eblained the bachslerdagrae, and 18 C ploy with , Bopes i
PwD-SC/ST eancidales. 0 A eortlfcate or conyeralon of grades | CGPA to T SCAbnCMEUN EICHAR 1811 10 prOu UCE (X R e e
spper 5 sroanlige ks be based on .
2 L"Lmﬁ,'m"’?u'ﬁ&"”&&i&'ﬁ LT,::,;“;::::,"; :-n:mra carihen by the university | Insulmhﬂ 17 in caee of any amhiuaty / damns. anang on secnond of
= Hashmirduring 01.01.1980 o 31,12, 1988, :nll whare ihay have obisined e Dechoior hwﬂ:;\;;’ﬂu" wther ihen Srgpish, only English
T ' Ha0r s =groe veaion L
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9T SCIST cardicaes o rr.r ftten tesl shall ba cadfificates In spparate apace clwn 0 the onlne enkargadks el rdcrultment process m_mnt PRELEING ATy
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NHPC Limited

5, H. {4 Government of India Entarprisa)

Regd. Ofics: NHPC Office Complex, Sector-13, Faridabad-121003 (Haryana)

LA0101HRIS75G01032564 Advertisament Ma: NHIRsctl, 105 2015
; THNHEC INENERG L] .

NHPC Limited, a ‘Mini Ratna’, Schedule - A Public Sector Enterprise of Gavl, of India, having establishad itsell as the premier organization in Hydrepawar Saclor In the country, |s now.

expanding and diversifying to axcel in other saclors of pbwer developmentinciuding Thermal, Solar and Wind Power - bath within the country as well as abroad.

NHPC is having 20 Hydra Power Stations with eapacity of 8507 MW which includes 1520 MW through our JV subsidiary MHDC and 5 Projects are under construction with capacity of 3340

MW {4 Hydro Projact=3200MW & 1 Wind Projeci=50 MW). In ordar to achieve the targets, NHPC is looking far pr P getic, young Graduate Engineers and Officers
with brilliant academic record to [oin the organisalion as: .

=

1N Post { Grade | Pay Scale® Minimum Qualification Mazximum Age (as on 01.04.2016)
L = { Vacancies
1. | Traines Enginser (Elechricalf{E2)/ Full time regular Bachelor's Degras in Enginesring / Technology / B.Sc {(Engineaering) Degrea in Elactrical 30 ¥ra
20800 - 3% - 46500 (1DA) Diseiptina from recoghized Indian University / Institute approved by AICTE wilth minimum 60% marks or | Tatsl - 50 (5C- 04, OBC-06 UR-40)
< wiuivasiant grade orAMIE with minimum 80% marks or squivalent grade [anraliment befors 31.05.2013) [08 Vacancies are earmarked
ical Discioling das Electrical | Electrical 4 E| ics / Fowar Systems & High Vollage / Power for PwD of DL.HH]
Enginearing, S .
2.| Trainea Engineer (Civil) / (E2 ) Full time regular Bachelor's Degree in Engineering / Technology / B.Se. (Engineering) Dagrae In Civil 30 Yrs,
T 20600 - 3% - 46500 (IDA) Enginesring from recognized Indian University / Instilute appraved by AIGTE with minimum 60% marks or | Total - 20 (SC-04, OBC-06, UR-10)
equivalent grade or AMIE with minimum 60% marks orequivalent grade (2nroliment before 31.05,.2013). [0& Vacancies are earmarliad for
' PwD of BL,OA,OL HH]
3. | Trainea Enginaer (MechanicalE2) | Fyll ime regular Bachetor's Degree in Enginesring / Technotogy / B.S¢ (Enginearing) Degree in Mechanical 30 ¥rs
T 20600 - 3% - 46500 (IDA) Discipline from recognized Indian University / Insiitule approved by AICTE with minimum 60% marks or | Total - 20 (SC-03,57-02, OBC- 05,
aquivalent grade or AMIE with minimum 0% marks ar squivalent grade (enmliment befare 31.05.2013). UR-10) { 07 Vacancias are
M ical Diseinline includ ical ! Produdtion { Tharmal ! Mechanical & Austomalion sarmariad for Pwl of OL)
Enginaering.
4. | Trainea Officar (Gaclogy) / (E2) Full ime ragular M. Sc. (Geo.}/ M. Tech inApplied GEology (should have studisd Guology with Mathemalics 30 ¥rs. _
T 20600 - 3% - 48500 (IDA) or Physics al Graduation level), from recognized Indian Universily { Inslilule approved by AICTE with | Total - 09 (SC-02, OBC-02, UR-C3)
minimum B0% marks or equivalent grade. [ 02 Vacanciea are sarmarked for
| PwO of OA, 0L HH]
*Pay Scale s provisianal, and Post Graduation (i applicable). '
Mote: Resarvation for PwO's vacancies is Horizontal out of the tolal vacancies, (g) Casle cerificate in format prescribed by the Gavernment of India in case of OBC
Abbraviations: BL - Both Lags, OA-OneArm, OL-One lag, HH-Hearing Handicapped candidalas, the community certificate should have been issued within 8 manths for DEC
COMPEMSATION PACKAGE: (if applicabie) at the lime of registration.
Compensation in CTC[Ia-rms is one of the best amangst PSUs. Traines Engineer(s)/ Trainee  (d) Disability cartificats issusd by 1t authority (if | )
o ) ; y

{5}, on st o of one year training period will be placed as Enginear / (=)
Officerin the pay scale of $24300-3%-50500 (IDA)(E2A) with probatian of ona year.

Besides basic pay, candidatas will be paid Indusirial Dearness Allowance (IDA) and will also
De entilied for other allowances &rbcnsﬂts as parcompany rulesin force from limea to time.

Certificate from the Principal stating that the candidiste has passed the course on full time
{regular basis (excapt AMIE) certified by the universily ! Institution from whare they have
ohblained the bachelor / post graduate dagrea.

P ’ {f) A certificate for conversion of grades | CGPA (o percentage of marks shall be based on
LACEMENT: . the procedure certified by the Univarsity ! Institution fram where the concerned have
Candidates will be piaced at Projects { Power i Offices including Joint & oblained the bachelor degras and
Subsidiary Cornpanies of NHPC in various pans of the country or abroad
o 3 GATE-2018AdmILC ' i on F B
SELECTION PROCESS: {a) Copyofthe mit Card { Registration Form

Step-5: Candidate should upioad scanned copies of their certificalas in saparale space

Candidates shall ba shartlisted oul of the candidatas regisiered with NHPC as per merit given Inthe online application form

basad on tha GATE - 2016 marks and will be provisionally selecled and extanded "Offar of

Appointmant” on provislonsl basis, Step-G: Take oul the print of the ragi fon ship f form generaled by the system for future
Candidales ara required lo appear for GATE-2018 paper as detailed balow: refarenca.
(a1 ~ g | Post ——— Torr - Cor — : i i L l,' " ':vi‘t:‘lhinva”d GA.TE r?g]:tzallu;r ‘ I ';1 }:—_1 F) 'l E
” T 4 - sha e L1l i1 an should not send an
Mo Disciplines as advertised By NHPC GA:E:ET“ E:;Er'::;i documents/ cartificates or printaut uf re;istraticln slip/ form through post. ¥
V.| Electrical Discipline includes Eleclrical / Electrical E.Iacn.-lu;l. 2 EE AL INEPEAATIDRANG INSTRUCTIONE,
& Electranics | Fower Systems & High Voltage | Enginearing 01 Candidales intergsted In joining NHPC as Traines Engineers | Oﬂ}csrs in 2016 against
Power Engineering. Adverlisameant Mo, NH:Re:lt.fGSszs_nrs requiced tu_aDpear ir GATE-2018, Dr!lv
Graduate Engineers / Post Graduate in Geology discipline with minimum  eligibility
2.| Chiil Enginearing Civil Enginaering CE qualification attained befors tha last date of anlins registration with NHPC, can apply
- - = = = online al website hitp//www.nhogindia.comlcarearhim. Final ar appearin
2 L"“hﬂ"_'“‘!ﬂij:cﬂ’“"? '“'U?‘“ :‘:IC"'EF‘F“” ”é‘:"i:z‘:r‘::' ME studanis in the academis session 2015-16 are natsilgible. Candlda!eswy:c hav:npassag
En’“g‘:::['.z:u ennal  Maghanias) & Alomafion 9 2 bafors 31.12.2015 are aligible o apply
02 Only Indian Matlcnals are siigible to apply.
4.| Geaclagy Geology / GG 03 Balbra applying, the candidate should ansure thal he ! she fulfils the aligibiiity and other
A norms menlloned in the adverti ] i is i , based on the
TIOMS AND RELAATIONS: information given by him / her and does nol fulfill the same, he ¢ she will not be allowsd
01 Raservation for SC/ 5T/ OBC (Non-Creamy Layer) { Parsons with Disabilities (PwD) tojoin.
{dugres of disability 40% or above) will be as per the Gavt. Morms & Directives. 04 Only GATE- 2016 scors (Marfts out of 100) is valid for this recruitment axercise, GATE
02 SC/ ST and PwD (Persons with Disabililies) candidates with 50% marics In qualifying score of 2015 or prioris not valid,
eraminalion are aligible lo apply. F 05 Candidate is required lo oblain requisite marks ( grade in minimum aqualification
03 The upper aga limit is relaxable by 5 years for SC/ ST, 3 years for 0BG (Non- creamy prasoribed for lhe post, taling ge of all the s [ years irespective of the
layer). Itis relaxable by 10 years for PwD- Ganeral, 13 years lor PwD - OBC and 15 years waightage given to any particular semester/ year by Inslilute ! Uriversity.
for Pwl - SC/ST candidatas. 06 Caste certlficate shall be in line with the profarma given at MHPC website
04 Thae upper ags limit iz relaxed by 5 years for the candidates who had ordinarily been 07 Mo representation will be enlertained for rel, ion al p il qL 1in any
domicited in the State of Jammu & Kashmir during 01.01,1980t0 31,12, 1980, circumstances.
(5 The elazation of age for Ex-3ervicemen shall be as per Govarnmen! guidefines. 08 Internal idats g isite qualificat) also aligiblato apply.
SERVICEAGREEMENT BOND: 09 Candidate has 1o apply Online anly. No manual/ paperapplication will be entertained.
The selected candidates for the post of Trainee Engi { Officar of ard OBC 10 The dale of declzration of result/ issuancs of Mari sheat shall be desmad to ba the daie
calegory will be required lo axecute a service agreamant bond of 2,50 lakhs and for SCIST afacquiring tha qualificalion and there shall be na relaxation on this account.
%1.25 lakhs and fully complata s i period of four years of service in the 49 gandidature of the registered candidale is lable to be rajected al any stage of
MHPC Lid, ineluding the perlod spenton raining. racruilmeant process or after selaction / joining, in Ihe event ofany Information, provided
HOWTOAPPLY: by the eandidate, is found to be false or is not found in conformity with eligibility criteria
1. Only candidates whe have registered with GATE-2018 wilh valid GATE Registration mentioned in the adverlisameni.
MNumber can register anline In MHPC's website of httpJiwvw.nhpeindia.cem 12 Candidates are advised (o keep their s-mail 10 active at lsast lor one year. Mo changms in
againstAdvertisement No, NH/Ractt. /05/ 2015 a-mail ID will be sllowed once ad. All fulure pond shall ba sent via s-mall
2. Read the instructions carefully and fill in the On-line application form giving only. For any queries, regarding this rdcruitmant exercise, pleese send amail o
information inciuding the GATE-2016 registration number. After Tfilling it, system will racticaliZ010&nhpe nic.in.
a Unique Reg Number of NHPC. Candidates should keep ready 43 Candidates smployed with Governmsnt Depariments / BSUs/ Abtsr Bodlas have

scanned copies of their certificates in POF format in a separate file as given in slep no d to attach seanned copy of NOG along with testimanials ar at the lime afjcini
under head “STEPS FOR APPLYING" in betwaen 100 to 200 KB sach IPEG / PDF 7 =C" 808" me;l:‘;ly e L SRR e "";‘r:”vgs‘mu i
farmat along with passport size colour photograph and signatura in JPEG format of less t: English "En ish vars! sp.‘; ow il v T SR L
than 23 KB size and 15 KB size respectively. The scanned copies of cerificates should ’ an English, English varsion will pravail:

nen alherwise car re shall be trealad as rejectad, 5 MNHPC resarves the right to dify/rest gelsiter recruilmant process,
3. Candidates can visit the online registration sita from 1200 hours of 01.01.2016 1 Withoutissulng any further natics or assigning any reason inereof.

midnight of 01.02.2018. 16 MHPC reserves theright to increase { decrease tha vacancies as per requirement.
ETEPSFORAPPLYING: 17 Any canvassing, directly orindirecily, by the applicantwill disg ualify his / her candidature,
Stap-1: Legon lo www.nhpeindia.com & click on Carser withus. 18 in case of any dispute, the competant court at Faridabad / High Court of Punjab and

handi W ] i
3iap-Z; Aaad allinstructons given on the wetsite, Havyanaat G2 i shail Jur :
Step-3: Fillthe Online application form with refevant detalls and submil, Imgoriint Dutis;
Slep-4: Scanned copies of the following documants should ba kept ready by the candidate | 2| © =ment of Online Reg at applis ation oy 91.07.207€ {Friday)
before applying anline registration for attachment: candidates in MHPC, 1200 Hours,
{a) Malriculation/ Secondary School Cartificate as proof of date of birth. .| Last dats for online registration of application by 01.02.2018 (Monday)
{b) Complete satof mark sheets / cerif insuppart of vha X, Gr 1 candidates in MHPC, Miidnight
ARSI Cantral Government/Recrui ! 30/Permanent/Other than Deihi-319
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Annexure-VI
Vide para 4.9

DETAILS OF OFFICE BEARERS OF NHPC OBC EMPLOYEES WELFARE ASSOCIATION

SN

EMP NO NAME POSITION CASTE PERMANENT MOBILE E
m
ai
1
1 1100548H |SURESH CHANDRA PAL |CHIEF GENERAL PAL H.No. 207-A, scpal@nhpc.nic.in
PRESIDENT MANAGER AWAS VIKAS, 206001 ETAWAH UTTAR PRADESH 7042711944
2 1102124L |SAJAN MOIDEEN VICE DEPUTY GENERAL ISLAM MUSLIM |ABDULLAH MANZIL. TC-20/2333 T.C.STREET. PO- sajanmoideen@rediffmail.co
PRESIDENT MANAGER KARAMANA TRIVANDRUM, KERALA 0717464455 m
(MECHANICAL)
3 ]102416T |PRAVEEN KUMAR SINGH |SENIOR MANAGER KURMI Road No. 9A/48, SHiv MAndir Road, PO-Kesarinagar, praveen_nhpc2004@y
i ahoo.co.in
GENERAL (MECHANICAL) Indrapuri 9971557218 | ot
SECRETARY 800024 PATNA, BIHAR
102148V ]S)}IEIET:ER;IiASdIQI\;GIi].;?\/IIII\II\']F SENIOR MANAGER (HR) I;[jfli;\WAHA J-67 HOUSING COLONY DHANBAD dinesh_singh2@nhpc.nic.in
( ) ( ) 826001 DHANBAD, JHARKHAND
08130898439
5 ]103660A |RAMESH KUMARJOINT [MANAGER (PR) KURMI S-2/234, PANDEYPUR THANA-CANTT, DISTT- rameshOSnhpc@gmail.com
SECRETARY (WELFARE) VARANASI
221002 VARANASI UTTAR PRADESH 9910048382
6 |103781F |HINA KAUSER DEPUTY MANAGER MUSLIM 29,DLHAMAWALA MOHALLA, DEHRADUN hinakauser@nhpc.nic.in
TREASURE (FINANCE) RANGRE] - DEHRADUN, UTTARAKHAND
9650013914
7 1112556Y |NARAYAN ASSISTANT LIBRARY KIRAR C/O SH.S.K.HARODE, INDERPURI, BHEL solankinhpc@gmail.com
SOLANKI OFFICER PLOT NO.42,S-3,TWINKLE TOWER,SEC-3
SUB- TREASURER 462021 BHOPAL, MP 9560363461
8 1112717W | ANIL KUMAR JAISWAL |ENGINEER KALAR VPO NAWAGOAN (SALKA) TEH KARGI ROAD jswalanil@gmail.com
EXECUTIVE (ELECTRICAL)-E02 (KOTA) DISTT. BILASPUR 7042839996
MEMBER 495113, CHHATTISGARH
9 1492008X |UMA SHANKAR SAINI PRIVATE SECRETARY SAINI HOUSE NO 571/5, PATEL NAGAR GURGAON, saini2019@gmail.com
EXECUTIVE MEMBER GR-II - DMC CELL HARYANA
9899527585
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Annexure-VII
Vide para 6.1

UNIT-WISE DETAILS

Location-wise Contract Labour engaged by Contractors in the various works awarded to them

. Rgtonal Office, Jammu
2 Chutak Power Station 162
3 Dulhasti Power Station 242
4 Kishanganga Project 269
5 Nimoo-Bazgo Power Station 129
6 Salal Power Station 392
7 Uri Power Station 113
8 Uri-ll Power Station 167
9  |Regional Office, Banikhet 150
10 Bairasiul Power Station 298
11 Chamera-l Power Station ; 394
12  |Chamera-ll Power Station 5 ) 281 )
13 Chamera-lll Power Station : 193
14 Sewa-Il ,Fower Station 259
15 . |Regional Office-Siliguri 106
16 |Loktak Power Station 404
17 Rangit Power Station 261
18 Teesta Low Dam-lll Power Station 378
19 Teesta Low Dam-IV Power Station 341
20 Teesta-V Power Station 440
21 Teesta-IV Project 58
22 Subansiri Lower Project 1394
23 Dibang Basin Project - 144
24 Tawang Basin Projects 78
25 |RO Chandigarh : ' 36
26 Parbati-ll Project ) 647
27 Parbati-lll Power Station 259
28 Dhauliganga Power Station : s 265
29 Tanakpur Power Station ) 259
30 Liaison Office, Itanagar ' 31
31 Liaison Office, Lucknow 27
32 Liaison Office, Mumbai 11
33 Wind Power Project, Jaisalmer ) : 5
34 EMS Division, Corporate Office ! 377
35 IT&C Division, Corporate Office 14
36 Security Division, Corporate Office 139
Total 8763




e

Location-wise Contract Labour engaged by Contractors in the various works awarded to them

1 Regional Office, Jammu 46 46 46
2 Chutak Power Station 162 162 162
.3 Dulhasti Power Station 242 243 231
4 Kishanganga Project 269 130 720
5 Nimoo-Bazgo Power Station 129 128 127
6 Salal Power Station 392 374 346
7 Uri Power Station 113 113 113
8  |Uri-ll Power Station 167 165 163
9 Regional Office, Banikhet 150 150 143
10 Bairasiul Power Station 298 346 347
11 |Chamera-l Power Station 394 394 384
12 |Chamera-Il Power Station 281 278 271
13 |Chamera-lll Power Station 193 192 186
14 Sewa-lh Power Station 259 259 260
15 Regional Office-Siliguri 106 hs 26
16 |Loktak Power Station 404 451 441
17 Rangit Power Station 261 265 261
18 |Teesta Low Dam-Ill Power Station 378 347 334
19 = |Teesta Low Dam-IV Power Station 341 327 360
20  |Teesta-V Power Station 440 440 440
21 |Teesta-IV Project 58 70 70
22 [Subansiri Lower Project 1394 547 428
23 |Dibang Basin Project 144 142 143
24 |Tawang Basin Projects 78 78 78
25 RO Chandigarh 36 '
26 |Parbati-ll Project 647 911 1075
27  |Parbati-lll Power Station 259 256 256
28' |Dhauliganga Power Station 265 255 267
29  |Tanakpur Power Station 259 254 300
30 Liaison Office, Itanagar 31 32 33
31  |Liaison Office, Lucknow 21 20 13
32 Liaison Office, Mumbai 11 11 11
33  |Wind Power Project, Jaisalmer 5 5 5
34 |EMS Division, Corporate Office 377 377 350
35 |IT&C Division, Corporate Office 14 14 14
36  |Security Division, Corporate Office 139 149 149
Total 8763 7986 8553
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13.
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15.
16.
17.
18.
19.
20.

COMMITTEE ON WELFARE OF OTHER BACKWARD CLASSES (2019-20)

MINUTES OF THE SIXTH SITTING OF THE COMMITTEE ON WELFARE OF OTHER
BACKWARD CLASSES (2019-20) HELD ON 9™ SEPTEMBER, 2019 IN COMMITTEE
ROOM 'B', PARLIAMENT HOUSE ANNEXE, NEW DELHI

The Committee sat from 1400 hrs. to 1500 hrs.
PRESENT
Shri Ganesh Singh — Chairperson

MEMBERS
Lok Sabha

Shri Ramesh Bidhuri

Shri Dileshwar Kamait

Shri Bandi Sanjay Kumar

Shri Sadashiv Kisan Lokhande
Shri Ajay Nishad

Dr. Sanghamitra Maurya

Shri Ram Shiromani

Shri Rajesh Verma

Shri Ashok Kumar Yadav

RAJYA SABHA
Shri Ram Narain Dudi
Shri T.K.S. Elangovan
Shri B.K. Hariprasad
Shri Vishambhar Prasad Nishad
Dr. Banda Prakash
Shri K.K Ragesh

Smt. Vijila Sathyananth
Shri Ram Nath Thakur

Smt. Chhaya Verma
Shri Harnath Singh Yadav

SECRETARIAT

Smt Anita B. Panda - Joint Secretary
Shri N. K. Pandey - Director
Shri Janmesh Singh - Deputy Secretary

WN =
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WITNESSES

Representatives of Ministry of Power

1. Shri S.K.G. Rahate - Additional Secretary
Shri Mrityunjay Kr. Narayan - Joint Secretary
Shri S.K. Kassi - Director

Representatives of National Hydroelectric Power Corporation (NHPC)

1. Shri Balraj Joshi - CMD
2. Shri Nikhil Kumar Jain - Director (Personnel)
3. Shri Avinash Kumar - Executive Director (HR)

Representatives of National Thermal Power Corporation Limited (NTPC)

1. Shri Saptarshi Roy - Director (HR)
2. Shri A.N. Verma - ED(HR)

3. Shri M S D Bhattamishra - ED

4. Shri Rakesh Prasad - ED

2. At the outset, the Chairperson welcomed the representatives of the Ministry of Power,
National Hydroelectric Power Corporation (NHPC) and National Thermal Power Corporation
Limited (NTPC) and highlighted the core issues of the subject “Measures undertaken to
secure representation of OBCs in employment and for their welfare in PSUs and other
organizations under the Ministry of Power”. He emphasized on the need to ensure proper
implementation of various orders issued by the Government of India on the subject and to

strengthen the monitoring mechanism in this regard.

4. Some of the major issues/points raised by the Chairperson and Members of the
Committee in the sitting and responded to by the representatives of the Ministry of Power,
National Hydroelectric Power Corporation (NHPC) and National Thermal Power Corporation
Limited (NTPC) are as follows:
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(i) Representation of OBCs at various levels in the overall staff strength of National
Thermal Power Corporation Limited (NTPC) and National Hydroelectric Power
Corporation (NHPC), respectively;

(i) Implementation of OBC reservation in National Thermal Power Corporation
Limited (NTPC) and National Hydroelectric Power Corporation (NHPC);

(iii)  Reasons for backlog vacancies for OBCs and efforts made to fill up them;

(iv) Details of the posts lying vacant under OBC category due to unavailability of
OBC candidates and steps taken by National Thermal Power Corporation
Limited (NTPC), National Hydroelectric Power Corporation (NHPC) and the
Ministry to fill such posts;

(v) Reasons for delay in recruitment to various posts in National Thermal Power
Corporation Limited (NTPC) and National Hydroelectric Power Corporation
(NHPC);

(vi)  Status of Special Recruitment Drive to fill the backlog vacancies;

(vii) Percentage of OBC employees amongst appointment made as consultant in
National Thermal Power Corporation Limited (NTPC) and details of percentage
of ownership of NTPC in various affiliated companies;

(viii) Regular inspection and maintenance of roster register;

(ix) Detailed information about outsourcing of jobs and its impact on recruitment
under OBC category;

(x) Status of OBC Employees’ Welfare Unions and adherence to the Directives
issued by Department of Personnel and Training in this regard; and

(xi) Details of expenditure incurred on Welfare of OBC under Corporate social
responsibility (CSR).

5. The Committee directed the representatives of the Ministry to furnish written replies to
the queries which were not responded to by them during the sitting or on which the requisite
information was not readily available with them, to the Committee at the earliest.

6. A copy of the verbatim proceedings of the sitting has been kept.

The witnesses then withdrew.

The Committee then adjourned.



COMMITTEE ON WELFARE OF OTHER BACKWARD CLASSES (2019-20)

MINUTES OF THE TWELFTH SITTING OF THE COMMITTEE ON WELFARE OF OTHER
BACKWARD CLASSES (2019-20) HELD ON 18" NOVEMBER, 2019 IN COMMITTEE
ROOM 'B’, PARLIAMENT HOUSE ANNEXE, NEW DELHI

The Committee sat from 1500 hrs. to 1615 hrs.
PRESENT
Shri Ganesh Singh — Chairperson

MEMBERS
Lok Sabha

Shri Ramesh Bidhuri

Shri S. Jagathrakshakan

Smt S. Jothimani

Shri Dileshwar Kamait

Smt. Raksha Nikhil Khadse
Shri Bandi Sanjay Kumar

Dr. (Smt.) Pritam Gopinath Munde
Shri Balak Nath

Dr. Sanghamitra Maurya

Shri Parbatbhai Savabhai Patel
Shri Kapil Moreshwar Patil

Shri Mahesh Sahoo

Shri Ram Shiromani

Shri Ashok Kumar Yadav

© N OAE WD
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Rajya Sabha
16. Shri Ram Narain Dudi
17. Shri B.K. Hariprasad
18. Dr. Banda Prakash
19. Shri K.K Ragesh
20. Smt. Vijila Sathyananth
21. Shri Ram Nath Thakur
22. Smt. Chhaya Verma

SECRETARIAT
4. Smt Anita B. Panda - Joint Secretary
5. Shri Md. Aftab Alam - Additional Director

6. Shri Janmesh Singh - Deputy Secretary
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WITNESSES

Representatives of Ministry of Power

1. Shri S.K.G. Rahate - Additional Secretary
2. Shri V.K. Dewangan - Joint Secretary

3. Shri Aniruddha Kumar - Joint Secretary

4. Shri S.K. Kassi - Director

Representatives of National Hydroelectric Power Corporation (NHPC)

1. Shri Balraj Joshi - CMD

2. Shri Nikhil Kumar Jain - Director (Technical)
3. Shri Avinash Kumar - ED(HR)

4. Shri Ekramul Haque - GM(HR)

5. Shri Sanjeev Gupta - SM(PMSG)

Representatives of National Thermal Power Corporation Limited (NTPC)

1. Shri Saptarshi Roy - Director (HR)

2. Shri A.N. Verma - ED(HR)

3. Shri Rakesh Prasad - ED

4. Shri S.R. Sahoo - DGM(HR) & LO(OBC)
5. Shri Bhupesh Kashyap - DGM(HR)

2. At the outset, the Hon’ble Chairperson welcomed the representatives of the Ministry of
Power, National Hydroelectric Power Corporation (NHPC) and National Thermal Power
Corporation Limited (NTPC) to the follow-up sitting convened to take evidence on the subject
“Measures undertaken to secure representation of OBCs in employment and for their welfare
in PSUs and other organizations under the Ministry of Power”. In his opening remarks he
emphasized on the need to ensure proper implementation of various orders issued by the
Government of India on the subject and to strengthen the monitoring mechanism in this
regard.

3. Some of the major issues/points raised by the Hon’ble Chairperson and Members of

the Committee and responded to by the representatives of the Ministry of Power, National
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Hydroelectric Power Corporation (NHPC) and National Thermal Power Corporation Limited

(NTPC) during the course of the sitting are as follows:

(i)

(ii)

(iii)
(iv)

(v)

(vi)

(vii)

(viii)
(ix)

(x)

Representation of OBCs in the Board of Directors and at various levels in the
overall staff strength of National Thermal Power Corporation Limited (NTPC)
and National Hydroelectric Power Corporation (NHPC), respectively;
Implementation of OBC reservation in National Thermal Power Corporation
Limited (NTPC) and National Hydroelectric Power Corporation (NHPC);
Reasons for backlog vacancies for OBCs and efforts made to fill up them;
Details of the posts lying vacant under OBC category due to unavailability of
OBC candidates and steps taken by National Thermal Power Corporation
Limited (NTPC), National Hydroelectric Power Corporation (NHPC) and the
Ministry to fill such posts;

Reasons for delay in recruitment to various posts in National Thermal Power
Corporation Limited (NTPC) and National Hydroelectric Power Corporation
(NHPC);

Percentage of OBC employees amongst appointment made as consultant in
National Thermal Power Corporation Limited (NTPC) and details of percentage
of ownership of NTPC in various affiliated companies;

Holding of separate interviews of the OBC candidates by the Selection
Committee in NHPC and NTPC.

Regular inspection and maintenance of roster register;

Detailed information about outsourcing of jobs and its impact on recruitment
under OBC category;

Details of expenditure incurred on Welfare of OBCs under Corporate Social
Responsibility (CSR).

4. The Committee directed the representatives of the Ministry/PSUs to furnish written
replies to the queries which were not responded to by them during the sitting or on which the
requisite information was not readily available with them, to the Committee at the earliest. The
witnesses then withdrew.

The Committee then adjourned.

A copy of the verbatim record of the proceedings has been kept.



NOo R~ WODN

10

11.
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COMMITTEE ON WELFARE OF OTHER BACKWARD CLASSES (2019-20)

MINUTES OF THE SEVENTEENTH SITTING OF THE COMMITTEE ON WELFARE OF
OTHER BACKWARD CLASSES (2019-20) HELD ON 9" DECEMBER, 2019 IN
COMMITTEE ROOM 'C', PARLIAMENT HOUSE ANNEXE, NEW DELHI

The Committee sat from 1000 hrs. to 1030 hrs.
PRESENT
Shri Ganesh Singh — Chairperson

MEMBERS
Lok Sabha

Shri Ramesh Bidhuri

Smt. Raksha Nikhil Khadse

Shri Sadashiv Kisan Lokhande
Dr. (Smt.) Pritam Gopinath Munde
Shri Ram Shiromani

Shri Rajesh Verma

Rajya Sabha
Shri Ram Narain Dudi
Shri B.K. Hariprasad
Shri Vishambhar Prasad Nishad
Dr. Banda Prakash

Smt. Vijila Sathyananth
Smt. Chhaya Verma
SECRETARIAT
Smt Anita B. Panda - Joint Secretary
Shri N.K. Pandey - Director

Shri Md. Aftab Alam
Shri Janmesh Singh

Additional Director
Deputy Secretary

hON=
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2. At the outset, the Chairperson welcomed the Members of the Committee. Thereafter,
the Committee took up the Draft Report on the following subject for consideration and
adoption:-

‘Measures undertaken to secure representation of OBCs in employment and for their
welfare in NHPC Ltd' pertaining to the Ministry of Power

After some deliberations, the Committee adopted the Draft Report and authorised the
Chairperson to finalise and present the same to both Houses of the Parliament.

The Committee then adjourned.
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